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NATIONAL CCivirANY LAW TRIBUNAL
BENCTALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF TiHE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 06.09.2017.

PRESENT: 1. Hon’ble Member(J) Shri Ratakonda iviurali
2. Hon’ble Member(T) Dr. Ashok Kuinar Miishra
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PCS for petitioner is present. He informed the Tribunal that petition is
maintainable under Section 244(1)(a) of Companies Act, 2013 as petitioner
represents 1/10™ of the total shareholders of the company and therefore no

waiver is required. For filing affidavit of the petitioner list it on 15/09/2017.
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